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ADMINISTRATION OF UNION TERRITORY OF LADAKH

ELECTION DEPARTMENT, LADAKH
NOTIFICATION
Ladakh, the 18™ of September, 2020.

S.0.27.— Whereas, the 5" General Election of the Ladakh Autonomous Hill Development Council, Leh
was held on 17.10.2015 and the term of five years of the Council is expiring on 2™ of November, 2020; and

Whereas, the Administration of Union territory of Ladakh has decided to conduct the 6™ General Election
of the Ladakh Autonomous Hill Development Council, Leh to constitute a new Council in accordance with the
provisions of the Ladakh Autonomous Hill Development Council Act, 1997.

Now, therefore, in pursuance of Rule 11 of the Ladakh Autonomous Hill Development Councils
(Election) Rules, 1995, the Administration of the Union territory of Ladakh hereby call upon the constituencies
notified vide SRO-136 dated 31.05.1995 to elect the members for constituting the 6™ Ladakh Autonomous Hill
Development Council, Leh in accordance with the provisions of the Act and rules and orders made thereunder.

By order of the Lieutenant Governor, Union territory of Ladakh.
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[No:-Secy/Election/UTL/LAHDC/2020/10755-771]
[Dated: -18.09.2020]

(Saugat Biswas) IAS,
Secretary,

Election Department,
Ladakh.

“No legal responsibility is accepted for the contents of publication of advertisements/publications in this part of The
Ladakh Gazette. Persons notifying the advertisements/public notices will remain solely responszble for the legal
consequences and also for any other misrepresentation etc.” v

ZAKIR HUSSAIN
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